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d.:.igner saw for himself the large collec-
tion of handloom fabrics which India could 
ofer him for desi8Ding dresses and accca-
series and arranging their sales through his 
widely spread distributing channels in 
Ftiulct and other co\Jdtnt'S. Consequently, 
the French Fashion Desianets placed ail 
otder valued at U.S. $ 14,220 tor CIIafkhii 
tabby aDd Dupiod silk prihtil. scarVes, sUt 
brocaCles aM silk cutwork. JJesides, atl-
other order for approximately U.S. $ 6,000 
bas recently been received by the Corpora-
tion for dresses made out of Banaras silk 
-Cotton Cutwork, Organza printe d, 
nupion and embroidered cotton. 

OtIt-of·tWD Allotment 01 Scooten 

1$IS. liinn MAYAVAN: 
BHRI NARAyANAN: 
SHItI DHANBA~AKt : 

:1.," OJ r-.··.'· 

SURf SUBRA VELU : 
SURf DEIVEEKAN : 

Will the Minister of INDUSTIUAL 
DEVELOPMENT AND COMPANY 
AFFAIRS ~ pltAed to Slate: 

(a) the various types of priority and 
ollt-of-t\JrJ! cal\!gorres tor the sale aM 
disttibuti on of scooters of various makes ; 

(b) the percentage of SC&Olers aHotted 
in each category; and 

(c) the normal time lag between the 
date of registration and that of delivery in 
the General sale category? 

THE MINISTEit OF INDUSfiillt 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
and (b). The various types of priority quotas 
of scooters and the percentage of produc-
tion allocated for each quota are given 
below: 

S. Ne. Cat*ry of llrioril1 lambretta Vespa Fantabulus 
qU9tli Percentage of PerCentage of Percentage of 

prodUction production production 
in 1967 III 1967 Ii! 1961 

7U' m ··'n-···· 
3 4 S 

I; Centtal Government 
Quota (ineludilll 
Defen« quota) 

il % (apprdii.. J I~% \.p~tnli.) za~(ap~~i~-" 

2 Siate Govttlirnents 19% (lipprox.) 9% (approx.) Nil 
quota 

j. Urlioll Territbries Qttota 3% (apprtix.) 2~ (approx.) Nil 
4. Manufacturer's Quota 2% or SO Nos. 2% or SO Nos. 2% or 2S Nos. 

per month per month per month 
whichever whichever whichever 
is higher is higher is higher 

the Central Government quota fOr 
Fantabulus scooter .is hardly utilised for 
want of applicants. 

(c) The time lag between registration 
ot order and delivery of scooter varies from 
make to make and phice to place. The 
approximate waiting period at belhi for the 
various mllkes of scooters is as under: 

Lambretta 8iJ< tt> seve!> years 
Vespa Nine to ten years 
Fantlil:lUltis Two to three mOllths. 

S.E. Rallwa y Seryice CGmmI!lSI .... 

1446. SHI" 8. KUNDU : 
~1 »AJJ;)HAR JEHEM ; 

SHRI A. DIPA : 
SHRI SRINIBAS MISRA: 
SHRI MAHENDRA MAlHI: 
SHRI G. t. NAIK : 

Will the Minister of RAILWAYS be 
jiiell~ed to siate : 

la) whether Government are aware ilia! 
one posi of a Memlier ot the Souib &sfetn 
Riiiiway ~ice Commission lias tallen 
vacant; 

(b) whether hitherto one nominee from 
the .orissa Gov~rnment was appointed lIS Ii 
_mber of the Cemmission ; 

III) *hetbtr tM Orl". OO"m1liilent hili 
Written ttl the Railway Board to fiJI lip tilt 
VIWIIIlC)' wilb 0110 of ita DOIllilloN ; IIMJ 
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(d) whether Governmeni propose to 
accept the nominee of the Government of 
Orissa? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) Yes. 
The Railway Service Commission at Cal-
cutta recruits staft' for South Eastern and 
Eastern Railways, Chittaranjan Locomotive 
Works and Railway Electrification. 

(b) Members of the Railway Service 
Commissions are appointed on the recom-
mendation of the Union Public Service 
Commission on consideration of overall 
suitability and not on regional basis. 

(c) Yes. 
(d) No. 

7447. SHRI K. P. SINGH DEO : 
SHRI C. C. DESAI: 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether Government's attention has 
been drawn to a news-Item appearing in the 
' .. Economic Times" of the 25th March, 1968 
'reprding factors leading to the shortage of 
sulphur in India ; 

(b) if so, the reaction of Government 
thereto; 

(c) the part played by the State Trading 
Corporation in easing the sulphur shortage 
in the country ; and 

(d) how the private enterpreneurs have 
reacted to the canalisation of sulphur 
through the State Trading Corporation ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAH QURESHI): (a) Yes, Sir. 

(b) There is at present no shortage of 
sulphur in India. 

(c) During end of 1966 and in early 
1967 there was an acute shortage of sulphur 
and the prices rose from Rs. 350 per tonne 
to about Rs. 1,400. S.T.C. imported sub-
stantial quantities from February, 1967. 
During 1967-68, the Corporation imported 
1,67,000 tonnes of sulphur. Due to large 
quantities of sulphur arriving in the country 
the prices fell. From October 1%7, the 
Corpcrration has been oIferina sulphur at 
)is. 600 per metric tolUle ex-jetty. They 

have entered into long-term contracts for 
the import of sulphur during 1968. The 
position now is that there is no shortage 
of sulphur in the country. 

(d) Private enterpreneurs had resisted 
the canalisation of su:phur through the 
State Trading Corporation. Actually, the 
item was fully canalised through the Cor-
poration for imports only for 5 months. 

Train Examiners 

7448. SHRI A. S. SAIGAL: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that in Danapur 
Division of Eastern Railway and Lucknow 
Division of Northern Railway, some of 
the departmentally appointed Train Exami-
ners who were officiating in grade 'C' scale 
ot Rs. 250-280 without being qualified for 
the posts have been brought down to their 
original grade and unqualified Train Exam,i-
neTS have been promoted on the basis of 
their acquiring qualifications ; 

(b) if the reply to part (a) above be in 
affirmative, t,he reasons as to why a large 
number of directly recruited Train Exami-
ners who are similarly unqualified on the 

--higher grade have not been brought down 
to the lower grade and the vacancies in 
higher grade not filled up by qualified Train 
Examiners; 

(c) the reasons as to why some directly 
recruited unqualified Train Examiners on 
the Eastern and Northern Railways an 
being allowed to continue as Train Exami-
ner grade 'C' in grade Rs. 205-280 ; and 

(d) the reasons of such discrimination 
between the directly recruited Train Exami-
ners and departmentally appointed Train 
Examiners? • 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) 10 (d). 
Infonni.lion is being collected and will be 
laid on the Table of the Sabha. 

Revised Pay Scale of Train 
Euminers 

7449. SHRI A. S. SAl GAL : Will 
the Minister of RAILWAYS be pleascd to 
state: 

(a) whether it is a fact that the Rail-
way ~oard in tbe Permanellt NClotiatiD, 




